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HIGH COURT OF ORISSA: CUTTACK 

Notice No. 1021 / Dated: 11.08.2025 
 

   It is hereby notified for the information of all concerned that the books 
“Judicial History of Odisha – Vol. I & Vol. II” are now available for sale at the 
ILR Section, e-Sewa Kendra, Centre for Judicial Archives and Museum of 
Justice of the Court. Interested persons may obtain copies of the book from 
the above-mentioned counters during working hours on all Court working 
days.                  
                                                                                 By Order of the High Court 
                                                                                           Hara Prasad Padhy 

    Registrar (Records)  
            
                                                                                                              

  Memo No. 1022 (150) / Dated: 11.08.2025 
          Copy forwarded to:- 

1. All Officers of the Court; 
2. The Additional Registrar-cum-Principal Secretary to Hon’ble the Chief 

Justice; 
3. The A.D.R.-cum-Addl. Principal Secretary/A.R.-cum-Sr.Secretary 

/Secretary to Hon’ble Judges of the Court; 
4. The Court Officer-cum-Assistant Registrar of the Court; 
5. All Superintendents of the Court; 
            for information and necessary action. 

 
      
                                                                                                                             
Registrar (Records)  

  Memo No. 1023(1) / Dated: 11.08.2025 
          Copy forwarded to:- 

1. The Superintendent, Computer Section of the Court for uploading the 
same in the website of the Court. 
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